Letter No. : -2 /81-7-2019-44(writ)/2016

From:;
Bharat Prasad,
Under Secretary,
Department of Environment, Forest &
Climate Change, Government of Uttar Pradesh.

To,
The Registrar,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.

Environment, Forest & Lucknow : Dated : 2 £/10/2019
Climate Change Section-7

Sub: Compliance Report of Chief Secretary, Government of Uttar
Pradesh in pursuant to the order dated 27-09-2019 in O.A. No.
985/2019 with O.A. No. 986/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water
Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar,
Uttar Pradesh.

Sir,

In compliance of order dated 27.09.2019 passed by Hon'ble Tribiinal
in O.A. No. 985/2019 with O.A. No. 986/2019 In Re : Water Pollution by
Tanneries at Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water Pollution
at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh, the
compliance report of Chief Secretary, Government of Uttar Pradesh is
enclosed herewith.

It is requested that the compliance report may be presented before
the Hon'ble Tribunal for kind consideration.

Yours Sincerely,
Encl: As above.

(Bharat Prasad)
Under Secretary



Compliance Report of directions issued by Hon'ble NGT

order dated 27-09-2019 in the matter of O.A. No. 985/2019

with O.A. No. 986/2019 In Re : Water Pollution by Tanneries

at Jajmau, Kanpur, Uttar Pradesh WITH In Re : Water

Pollution at Rania, Kanpur Dehat & Rakhi Mandi, Kanpur

Nagar, Uttar Pradesh.

1. That the captioned matter relates to reports dated 25.09.2019 and
26.09.2019 of Monitoring Committee headed by Hon'ble Justice
(Retd.) Arun Tandon constituted vide order dated 6.8.2018 to
monitor and oversee the implementation of the Judgment of
Hon'’ble Tribunal dated 13.7.2017 in O.A. No. 200/2014 M.C.

Mehta Vs UOI and Ors.

2. That Chief Secretary, Government of Uttar Pradesh has
submitted the Compliance report of Order dated 29.05.2019
passed in OA No. 200/2014 in the matter of M.C. Mehta Vs Union

of India & Ors on 04.08.2019.

3.  That it is submitted that in order to ensure compliance of the order
of Hon'ble NGT dated 07.08.2019 uploaded on 22.08.2019
passed in O.A. No. 200/2014 M.C. Mehta Vs UOI and Ors.,,
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meeting of Implementation Committee under Chairmanship of
Principal Secretary, Environment, Forest and Climate Change,
Government of Uttar Pradesh constituted vide order dated
13.07.2017 passed in O.A. No. 200/2014 was held on
27.08.2019. It is further submitted that the Principal Secretary,
Environment, Forest and Climate Change reviewed the status of
compliances in the review meeting and has issued directions to
concerned departments for compliance of the order of Hon'ble
Tribunal. The quarterly progress report will be filed before Hon'ble
Tribunal as directed by Hon'ble Tribunal. Copy of Minutes of
Meeting of Implementation Committee dated 27.08.2019 is

enclosed herewith and marked as Annexure No.-1.

That it is submitted that Monitoring Committee submitted report
filed in O.A. No. 986/2019 relating to chromium dump and its
adverse effect at Khanchandpur, Rania, Kanpur Dehat and Rakhi
Mandi, Kanpur. That the Committee also submitted emergent
need for supplying potable water in the affected areas. The
second report relates to water pollution by tanneries at Jajmau,
Kanpur, discharge of untreated sewage in Ganga river during
cleaning of Trunk Sewer and discharge of industrial effluent into

irrigation canal without treatment at CETP.
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That it is submitted that considering the report of Hon'ble

Monitoring Committee dated 25 September, 2019 and 26

September, 2019 in the matter listed as OA 985/2019 with OA No

986/2019 In Re : Water Pollution by Tanneries at Jajmau, Kanpur,

Uttar Pradesh With In Re : Water Pollution at Rania, Kanpur

Dehat & Rakhi Mandi, Kanpur Nagar, Uttar Pradesh pleased to

interalia pass following direction on 27.09.2019:

The Chief Secretary, UP, may forthwith ensure steps for
supply of drinking water to the residents in the affected
area, apart from taking other remedial measures in the light
of report of Justice Tandon in respect of Rania, Kanpur
Dehat and Rakhi Mandi, Kanpur Nagar, around the area of
Chromium dump and earlier orders of this Tribunal.

The Chief Secretary, UP, may ensure that untreated
sewage Is not discharged in River Ganga and pending a
permanent solution, at least temporary arrangement by way
of phytoremediation, bio-remediation or any other
technology is done to disinfect/treat water before the same
is discharged into the River Ganga.

The Chief Secretary, UP, may initiate necessary action
against the Principal Secretary, Urban Development, UP,

U.P. Jal Nigam, State PCB for their illegal action in
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permitting discharge of untreated sewage and effluents
directly into River Ganga.

Ilv. A compliance report may be filed in the matter within one
month by email at judicial-ngt@gov.in.

v. The CPCB may fumish its report to this Tribunal with all

relevant details before the next date.

That it is submitted that in compliance to Hon'ble Tribunal order
dated 27-09-2019, a meeting was convened by Principal
Secretary, Environment, Forest & Climate Change, Government
of Uttar Pradesh on 04-10-2019 to seek updated status of
compliances related to various directions of Hon'ble Tribunal
passed vide orders in the captioned matter. The responsible
officers of the concerned departments were directed to put up
updated compliance reports. The minutes of meeting dated 04-

10-2019 are enclosed herewith and marked as Annexure No.-2.

That it is submitted that the undersigned has reviewed the status
of compliances on 17-10-2019 with Additional Chief Secretaries/
Principal Secretaries and other officers of concerned departments
for ensuring timely action according to the directions of Hon'ble
Tribunal. The minutes of meeting dated 17-10-2019 are enclosed

herewith and marked as Annexure No.-3.
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That it is submitted that it was informed in the review meeting that
the District Magistrate, Kanpur Dehat has directed Executive
Officer, Nagar Panchayat, Akbarpur to supply drinking water
through tankers regularly in the affected areas around
Khanchandpur, Rania, Kanpur Dehat. It was also informed that the
Executive Officer, Nagar Panchayat, Akbarpur has submitted
action taken report regarding supply of drinking water dated
10.10.2019. A copy of report of Executive Officer, Nagar
Panchayat, Akbarpur dated 10.10.2019 is enclosed herewith and

marked as Annexure No.-4.

It is further submitted that the undersigned has directed
Principal Secretary, Rural Development, Government of Uttar
Pradesh to ensure establishment of Piped Water Supply (PWS) for
safe drinking water in the affected areas around Khanchandpur,
Rania, Kanpur Dehat. In compliance to the direction of undersigned
given in the review meeting, Uttar Pradesh Jal Nigam is preparing
the DPR for PWS in the affected area. The undersigned also
directed in the review meeting to District Magistrate, Kanpur Dehat
and Principal Secretary, Panchayati Raj, Uttar Pradesh to seal
immediately the identified hand pumps in the affected areas giving
contaminated water. In compliance to the direction of the

undersigned given in the review meeting the steps have been
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initiated to make 20 Hand Pumps giving contaminated water non-

functional.

That it is submitted that in compliance to the directions given by the
undersigned in the review meeting dated 17.10.2019, Principal
Secretary, Urban Development Government of Uttar Pradesh has
informed that regarding supply of potable water in Rania and Rakhi
Mandi, an order has been issued for supply of water through tanker
in Rania and for Rakhi Mandi there is a pipe line of potable water.
For Rakhi Mandi, which is in urban area, a pipe carrying potable
water reaches their carrying the potable water from a tube well in
adjacent area. To augment the potable water supply by providing
portable water from surface source treated water in households of
the area an estimate of Rs. 46.59 lac has been approved and
funds released to the Managing Director, Uttar Pradesh Jal Nigam
vide order dated 22.10.2019. Principal Secretary, Urban
Development has also informed that the works will be completed

within two months.

That it is submitted that the undersigned has directed Principal
Secretary, Medical and Health, Government of Uttar Pradesh to
organize periodic Health Checkup Camps in the affected areas of

Khanchandpur Rania, Kanpur Dehat and Rakhi Mandi, Kanpur and
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to provide necessary treatment to the affected persons. The
Principal Secretary Medical and Health informed in the review
meeting that Health Checkup Camps are being regularly organized
and report will be submitted. In compliance to the direction of
undersigned given in the review meeting dated 17.10.2019, the
Director General, Medical and Health Services, Uttar Pradesh has
submitted a report dated 24.10.2019, in which it is informed that
Health Checkup Camps have been organized from 09.10.2019 to
11.10.2019 in Khanchandpur, Umran, Rahimpur, Shivnathpurwa
and Gharampur villages in district Kanpur Dehat. Two Health
Checkup Camps have also been organized in Rakhi Mandi, Kanpur
Nagar as informed by Director General, Medical and Health
Services vide his letter dated 25.10.2019. The reports of Director
General, Medical and Health Services, Uttar Pradesh dated
24.10.2019 & 25.10.2019 are enclosed herewith and marked as

Annexure No.-5A & 5B.

That it is submitted that the undersigned has directed in the review
meeting to Principal Secretary, Infrastructure and Industrial
Development, Government of Uttar Pradesh and Managing
Director, Uttar Pradesh State Industrial Development Authority
(UPSIDA) to release the funds of Rs 23.44 Crore for in-situ safe

disposal of Chromium dumped at Khanchandpur, Rania, Kanpur
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Dehat and start the work under technical guidance of Central
Pollution Control Board, Delhi. In compliance to the direction of the
undersigned given in the review meeting, UPSIDA has requested
Member Secretary, Central Pollution Control Board vide letter
dated 25.10.2019 to depute an officer/technical expert to provide
the necessary technical guidance for in-situ safe disposal of
Chromium dumped at Khanchandpur, Rania, Kanpur Dehat. Copy
of the letter of UPSIDA dated 25.10.2019 is enclosed herewith and

marked as Annexure No.-6.

It is further submitted that the undersigned has also directed
Principal Secretary, Infrastructure and Industrial Development,
MSME and Uttar Pradesh Pollution Control Board to take action
against the responsible industries, which had dumped Chromium
Waste at the above site under the "Polluter Pays Principle". In
compliance to the direction of undersigned, the Uttar Pradesh
Pollution Control Board has identified six industries, which are
responsible for dumping of Chromium Waste in Khanchandpur,
Rania, Kanpur Dehat. These six industries are presently closed as
well as dismantled and have not been operational since 2005. It is
further submitted that the Uttar Pradesh Pollution Control Board
has issued notices against these six industries for imposition of
Environmental Compensation of Rs. 280.01 Crore based on the

guidelines issued by Central Pollution Control Board, Delhi on
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24.10.2019. The copies of notices dated 24.10.2019 issued against
above mentioned six industries are enclosed herewith and marked

as Annexure No.-7

That it is submitted that in order to stop the flow of industrial
effluent to the extent of 10-12 MLD received in CETP, Jajmau in
view of non availability of required sewage for dilution due to
cleaning of trunk sewer line and non functioning of CETP and STP,
Uttar Pradesh Pollution Control Board has issued Closure Orders
against the 122 operational tanneries attached with 36 MLD (9
MLD tannery effluent + 27 MLD sewage) CETP, Jajmau, Kanpur
vide letter dated 01.10.2019 to prevent discharge of untreated
industrial effluent into irrigation channel. The details of the closure

orders are enclosed herewith and marked as Annexure No.-8.

That it is submitted that regarding the issue of order of Principal
Secretary, Urban Development, Government of Uttar Pradesh
allowed the Jal Nigam, Kanpur to discharge effluents into river
Ganga, pending cleaning of Trunk Sewer and non-functioning of
STP, Principal Secretary, Urban Development has submitted the
detailed report dated 19.10.2019. The report of Principal Secretary,
Urban Development explains in detail the inevitability of cleaning of

more than hundred years old trunk sewer line, which is in critical
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stage and requiring immediate repair and rehabilitation. The report
also says that the Trunk Sewer line has no parallel alternate line for
2.1 Km connecting to main pumping station and there was no
option but to allow flow of sewage into river Ganga. He also
submitted that, this decision was taken in view of availability of
adequate flow and quantity in river Ganga due to rainy season. The
work was initially to be completed by 16.08.2019 but due to rainy
season work could not be completed and the executive agency
Uttar Pradesh Jal Nigam directed to complete work by 15.09.2019
vide letter of Principal Secretary, Urban Development dated
08.08.2019. The report further says that the bioremediation of the
drain was also proposed during the maintenance of Truck Sewer
line for diverted discharges but bio-remediation could not be taken
up due to high volume, high velocity, high turbulence and very high
dilution level conditions in the drains and consequent non-
availability of necessary retention time during said period falling in
monsoon season. Therefore the work of cleaning of Trunk Sewer
was undertaken during the monsoon period and after taking the
approval of competent authority in the Government in larger public
and environmental interest for sincere compliance of directions of
Hon'ble NGT. The above decision of the competent authority was
duly conveyed by Principal Secretary, Urban Development to Uttar
Pradesh Pollution Control Board. The report also justifies the

W
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discharge of sewage in monsoon season into the river under
inevitable circumstances on the basis of various reports.

The Principal Secretary, Urban Development has also
informed in his report that 43 MLD STP at Jajmau, Kanpur was
observed to be not meeting prescribed effluent parameters due to
technical defects and the contractor has been blacklisted and his
security deposit has been forfeited. The rectification work has
already been awarded to other contractor, which is scheduled to be
completed by March 2020. The undersigned has reviewed the
report submitted by Principal Secretary, Urban Development and
humbly submits before the Hon'ble Tribunal to consider the report
and exonerate Principal Secretary, Urban Development, Uttar
Pradesh Jal Nigam and Uttar Pradesh Pollution Control Board in
light of the bonafide action aimed at control of pollution on a long
term basis. The report submitted by Principal Secretary, Urban
Development, Uttar Pradesh is enclosed herewith and marked as

Annexure No.-9.

That it is submitted that the undersigned has instructed Principal
Secretary, Urban Development and Managing Direction, Uttar
Pradesh Jal Nigam in the review meeting to immediately start bio-
remediation, so that untreated sewage is not discharged directly

into river Ganga. The undersigned has also directed that the
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Common Effluent Treatment Plant at Jajmau and 43 MLD STP
may be expeditiously made functional as per prescribed standards.
In compliance to the directions of the undersigned given in the
review meeting, the bio-remediation of untreated sewage flowing in
to river Ganga in Kanpur through 14 drains has been started as
informed by Chief Engineer (Ganga), Uttar Pradesh Jal Nigam vide
letter dated 29.10.2019. Copy of the letter dated 29.10.2019 is

enclosed herewith and marked as Annexure No.-10.

15. That it is further submitted that Government of Uttar Pradesh is
committed, towards maintaining the water quality & flow of river
Ganga and for ensuring compliance of orders of Hon'ble Tribunal.

The above compliance report is being placed for

consideration of this Hon'ble Tribunal.

LUCKNOW
DATED: 2-8)'e|2-°)9 C@&/
(Rajendra Kumar Tiwari)
Chief Secretary,

Government of Uttar Pradesh
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(Retired Justice A
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S-u-bﬁiee_t{:w Remediation.of Contamni

afed Area: Raiiia,

- Ka__gg_ur Dietiat, U.P.

1. Chief Secretary, UP may forth with ensure steps for supply of drinking water to: the
residents in the-affected area, apart from tiking: other remedial measires fn the light o¢
rcpoﬁ-@f- Justice Tandoi in. vespeet of Ranid, Kanpiir Dehat and Rakhi Maodi; Kanput
outi the area of Chrominm Jumip and ﬂa:hetc arders of the Tribunal..

Chra’f Séc”rem)?; UP, may ensure that untrealed j
Ganga ‘and pending & permanent solution, at least: -temgorary mtaagement b__}.t' way of
phytoremediation, bio-remediation or any dther techhology is done to disinfect/treat
vester beforethe same is dischiarged Tito the River Ganga.

Phie Chiof Secretary, UP, may irifiate necessary action against the Principal Secretary,
Urbzn Development, UP, UP Jal Wigamy, State PCB for their illegal gction In permitting
discharge: of untreated sewage and effluents directly into River Ganga:

4, A compliance report may be filed frl the matter within one monith by email af judicials

- - _' W
hid L¥ L
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PS‘ foxk_? '

Mituibes of ftie meeting held under the chaitmanship of Chief Seeretary, Govt: of TP has
bews: ciretlated vide which, it was fnsteucted that the funds for the first phase  Rs. 2344 crore)
for execution of shifting of Chrominy dump at Khanchandpur Raniz, Kanpur Debiat is-to be
1] Z{'ZA and. alsms i‘uz:}xer action sheuld immediately be initiated in this regard.

Remediation is preparéd by CECB,

‘.{t is pertinent 1o medtion here that smc_g UPSIDA is ot an expert sgency for the above

woitk and the D EE fox sﬁiﬁi‘ng-t&fcmmiﬂm :dﬁmp mdSoil Remediation is prepacsd by CPCH

of NGT 'qﬂw: CPCB ;«shgu_l.d«. be in lg.a.df :oic?,.. Th@re-.fo,l:@: it ifs requested that you may Kindly

designate some senior efficial to undertake thls; project and Who oould 4fSo def 8 & nodal
officer for single point-communication in this regard. Simultadesusly, the consulfant wh has
peepared, e DPR may be dirsefed fo have a meeting with UPSIDA. and CPCB: ay eatly 4s

possible fo explain the procedare fo be followed for execution of above mentioned works.

Gﬂ%menﬁeterrro@? [ ?—i—i FLLE. ?'1;@31:.3‘6—'0” “2019 for cens‘tii*mﬁng_a,:cpmmitze&

Copy Tox

Tia For informatisnincomplianae of his itstructions.

ember Seeretary UP Pollution. Control Board with request to designate some senjor
officer from UPPCB i compliance of U'P Government leiter no:2958(1)77-4-18-70.L,C/
18 Dt.30:09-2019.

. Advisor Environmental / Nodal Offtcer N.G.T. UPSIDA Fornecessary aption
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involvement of society including religious, charitable, social and educational institutions for
preventing and remedying pollution of River Ganga........"

o FORR S ST evsH anmer WECRET @d) BRT Rt 08082018 @Y 3ogo o
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"It was directed that progress of removal of chromium from dump site at Rania be reported
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_ Environmental Compensation (EC)=QxERFxR

Where

Q is noticed or observed quantity (in tonne) of hazardous or other wastes which have not been managed
in complinace with various peovisions of the Acts/Rules/Guidelines/conditions of the
authorisation/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which
have not causaed environmental damage) . \ A

ERF = Environmental Risk Factor which is a number (as given in Table 1 below) denoting the increasing
degree of risk to the environmental and human health due to the scenarios as given in the table:-

S. No. Violation ERF
For For Other
Hazardous Waste*
Waste
1- When hazardous and other wastes is disposed at 1.5 0.3
unauthorised place or handed over or sold to
unauthorised party
2- When treatment has not been imparted, as required, but 1.0 02
only partial treatment has been given (TSDF/Actual
user)
3- When product (derived from hazardous or other waste) 1.0 0.2
is not confirming to prescribed specification’ or is
specified for restriced use but sold in open market
against (in case of actual user)
4.- Wastes found stored beyond the stipulated period (refer 0.1 _ 0.05
| Rule 8 of the HOWM Rules, 2008)

R= Environmental Compensation factor, which may be taken as Rs. 30,000,

_ 99T B AR Bl 75 TR B SN W AUD ST B A6 WY 48,67.80,837.50 /—
el arfogRf erefra @ g R )

ara: Su¥ig gRben ¥ et Pl fer W & b 15 RA @ et ST o Wy §
Rofr v #RA gY AT AR &g wriey v A8 g@en, wadTe § Oa far e
Ghfem N | gual Aie W & Saa AWRY ¥ uew 15 R o gweel § giewR T e B
o Haes e giear 7 89 @ Refr # Polluter Pays Principle & aMR o% S9E N7
Harer @ < i 3t 3 9T e W 99 R O # fend s W W §eE @ Saert
ARG U SNiblerT W TE WUV 46,67,80,837.50 /~ B Wfaxehim afgRy SRR B @ wRA,
Toraer vl SaiRelda SENT & JaRer) |fdwal o1 e |

HEH WR W AR efd |

-

Aty e

wfafer —frferfer @ yamef vd snawe erfadt 3g W MR |
1. e WiHd, So%o uquer e 9, e |
2. faenfrerl, sFgT Q@ |-
3. - Q&I YRl RSN (Jed—2), ToW0 WY T 91, ere |

Y

&g it

-44-




N JR U< YT fiFor 91,
. 844, WHUTYR LT,

1, BEYR QBT -
el s /576 / R~130)20)9 | Pt 20+10-/9
9, .
1. AT =i B w0 {0, WHRFEYR TFET, SR 25,
T 1 ey sy (FeEns),

24—4—1, TTBITR, TSI T,
TGN 208011 |
2. e wie Bieen go fo, @Ry a1, SR 38,
g S s, (i),
24—4—1, QIDIR, JTNET T,
- BFER TR—208011 |
frrr—am EFERgR, P, IR A § oy BT W HUeIRa BiftRm e ¥ grile o wgie
BN D PR AN dia afeeed mo fo, @I W, SR SR @ g ggiaeny
afigfd SfRIRE 5 s @ s ) :
R,
@O Mo THoSiodio H faReia sfoto Ho—200,/2014 THOHO FEET T AR eifw
30T 7 379 ¥ UIRT Imiw RSP 07.082019 & WY AT Fremaa ¥ —
— viii) Other directions including displaying water quality data in public domain and at
prominent places, development of bio-diversity parks, prohibition of river bed mining, remediation
of chremium dumpsites in Uttar Pradesh, collection of compensation from violators and
involvement of society including religious, charitable, social and educational institutions for

preventing and remedying pollution of River Ganga........"
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"It was directed that progress of removal of chromium from dump site at Raniabe reported
in the next meeting. The committee directed CPCB to issue notice for levy of Environmental
Compensaton to the industries which have caused and are causing damage to the environment.”
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Environmental Compensation (EC)= QxERF xR
Where .
Q is noticed or observed quantity (in tonne) of hazardous or other wastes which have not been managed
in complinace with various peovisions of the Acts/Rules/Guidelines/conditions of the
authorisation/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which
have not causaed environmental damage)
ERF = Environmental Risk Factor which is a number (as given in Table 1 below) denoting the increasing
degree of risk fo the environmental and human health due to the scenarios as given in the table:-

&

S. No. Violation ERF
For For Other
Hazardous Waste*
Waste
1- When hazardous and other wastes is disposed at 1.5 0.3
unauthorised place or handed over or sold to
unauthorised party
2- When treatment has not been imparted, as required, but 1.0 0.2
only partial treatment has been given (TSDF/Actual
user) - :
3- When product (derived from hazardous or other waste) 1.0 0.2
is not confirming to prescribed specification or is
specified for restriced use but sold in open market |.
against (in case of actual user)
4- | Wastes found stored beyond the stipulated period (refer 0.1 0.05
Rule 8 of the HOWM Rules, 2008) :

R= Environmental Compensation factor, which may be taken as Rs. 30,000.

IR B ATAR B TS UEF B AR W AP AN & ey Hud 53,34,23,81250/—~ B
vafavoia afglt ansfea @ 2 ' |

Rt SuNed U ¥ el PR fhar wem & fF 15 RY P itk SuRaT B dEw ¥
Rerfy W F Y AT RSN SHY PRiGd U9 918 e, wwds 4 AilNg b W
giRen & | oI Wie W 5 g9 AR ¥ e 15 A 9 weual § sfieeR 7 ow e
T Hamee ufiewr T 89 % Rafr # Polluter Pays Principle & oMR W %€ gRI
Farerd & SRM WifNg 9% B ST Wd R 3 Y 9M $ g 5o W U6 59T 9 SaRERl
ATl W eriwferd @ TS WUT 53,34,23,812.50 /— @B UHiGeg &Ryl ARt ev & W,
foraer wrgul Swrelfica e & Savel afdad o e |

[ePT TR ¥ AR ol |

& AT

whifefy —Fr=fafe o g vd smawgs FREE &g OeR AN |
1. \qw Afg, o0 YguYr FRiFT 918, TE@TS |
2. fOenfel, $R <@ |-
3. &g qgiawy e (gea—2), Sovo YgE AT A, T |




d

844, HUTYR UTFTE,
X, YR ST

st s |57/ 7/ R~)30/20/9 “%ﬁzwm
W F, : |

1. It aie Sfterew o o, AMTRYR X, PR <7,
R 57 S gaar ot (Frewis),
vF—2, fhads TR, GoEaT & W,
TR |
2. TIRw Bfwed mo o, WIFEA=gR <R, SR 2E,
T ST gfe gemr, (Feas),
T2, fheus TR, HoEaT @ e,

BEAR TR |
fova—am wFa=yR, <R, B A I WY W wvSIRG Pt T § i o g
T @ HRvr Awd aike w0 {10, WIEFRYR A, PAgR 389 B ey waleoi

- gigfd RRRT 5 o™ @ G 4 ‘

Zo 7o Tosllodlo ¥ faumE shovo wo-200/2014 TWHowo Fswr s g sifte
Fsar 9 o9 § T ameE RAiw 07.082019 F W o Fread § -
R viii) Other directions including displaying water quality data in public domain and at
prominent places, development of bio-diversity parks, prohibition of river bed mining, remediation
of chromium dumpsites in Uttar Pradesh, colection of compensation from violators and
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preventing and remedying pollution of River ngga........" .
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"It was directed that progress of removal of chromium from dump site at Rania be reported
in the next meeting. The committee directed CPCB to issue notice for levy of Environmental
Compensaton to the industries which have caused and are causing damage to the environment."
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Environmental Compensation (EC) = Q x ERF xR

‘Where . :
Q is noticed or cbserved quantity (in tonne) of hazardous.or other wastes which have not been managed
in complinace with various peovisions of the Acts/Rules/Guidelines/conditions of the

authorisation/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which

have not causaed environmental damage) : - i )
ERF = Environmental Risk Factor which is a number (as given in Table 1 below) denoting the increasing

degree of risk to the environmental and human health due to the scenarios as given in the table:-

8. No. Violation ERF
For For Other
Hazardous Waste*
Waste
1- When hazardous and other wastes is disposed at 1.5 0.3
unauthorised place or handed over or sold to
unauthorised party
2- When treatment has not been imparted, as required, but 1.0 02
only partial treatment has been given {TSDF/Actnal
user) :
3- When product (derived from hazardous or other waste) 1.0 02
is not confirming to prescribed specification or is
specified for restriced use but sold in open market
against (in case of actual user)
4- Wastes found stored beyond the stipulated period (refer 0.1 0.05
Rule § of the HOWM Rules, 2008) _ '

R= Environmental Compensation factor, which may be taken as Rs. 30,000.
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Environmental Compensation (EC)=Q x ERFxR
Where :
Q is noticed or observed quantity (in tonne) of hazardous or other wastes which have not been managed
in complinace with various peovisions of the Acts/Rules/Guidelines/conditions of the
authorisation/directions issued by CPCB/SPCB/PCC/MoEF&CC (barring procedural violations which
have not causaed environmental damage)
ERF = Environmental Risk Factor which is a number (as given in Tzble 1 below) denoting the increasing
degree of risk to the environmental and human health due to the scenarios as given in the table:-

8. No. Violation ERF
For For Other
Hazardous Waste*
Waste
1- When hazardous and other wastes is disposed at 1.5 0.3
unauthorised place or handed over or sold to
unauthorised party
2- When treatment has not been imparted, as required, but 1.0 0.2
only partial treatment has been given (TSDF/Actual
user)
3- When product (derived from hazardous or other waste) 1.0 0.2
is not confirming to prescribed specification or is
specified for resfriced use but sold in open market
against (in case of actual user) - e
4- | Wastes found stored beyond the stipulated period (refer 0.1 0.05
Rule 8 of the HOWM Ruiles, 2008)

7

Environmental Compensation factor, which may be taken as Rs. 30,000.
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Environmental Compensation (EC)=Q x ERF xR
Where _
Q is noticed or observed quantity (in tonne) of hazardous or other wastes which have not been managed
in complinace with various peovisions of the Acts/Rules/Guidelines/conditions of the
authorisation/directions issued by CPCB/SPCB/PCC/MoEE&CC (barring procedural violations which
have not causaed environmental damage) ,

ERF = Environmental Risk Factor which is a number (as given in Table 1 below) denoting the increasing _

degree of risk to the environmental and human health due to the scenarios as given in the table:-

S. No. Violation : ERF
For For Other
Hazardous Waste*
Wasie

1- When hazardous and other wastes is disposed at 1.5 0.3
unauthorised place or handed over or sold to
unauthorised party

2- When treatment has not been imparted, as required, but 1.0 ' 0.2
only partial treatment has been given (TSDF/Actual
user) '

3- When product (derived from hazardous or other waste) 1.0 0.2
is not confirming to prescribed specification or is
specified for restriced wse but sold in open market
against (in case of actual user) :

4- Wastes found stored beyond the stipulated period (refer 0.1 0.05
Rule 8 of the HOWM Rules, 2008)

R= Environmental Compensation factor, which may be taken as Rs. 30,000.
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Environmental Compensation (EC) = Q xERFxR
Where
Q is noticed or observed quantlty (111 tonne) of hazardous or other wastes whlch have not been meanaged

in complinace with various peovisions of the Acts/Rules/Guidelines/conditions of the =

authorisation/directions issued by CPCB!SPCBIPCC!MOEF&CC (barring procedural violations which
have not causaed environmental damage)

ERF = Environmental Risk Factor which is a number (as given in Table 1 below) denoting the increasing
degree of risk to the environmental and human health due to the scenarios as given in the table:-

S. No. Violation ERF
For For Other
Hazardous Waste*
: Waste
1- When hazardous and other wastes is disposed at 1.5 0.3
unauthorised place or handed over or sold to
unauthorised party _
2~ When treatment has not been imparted, as required, but 1.0 0.2
only partial freatment has been given (TSDF/Actual
user) :
3- When product (derived from hazardous or other waste) 1.0 0.2
is not confirming to prescribed speciﬁcation or is
specified for restriced use but sold in open market
against (in case of actual user) L -
4 Wastes found stored beyond the stipulated period (refer 0.1 0.05
Rule 8 of the HOWM Rules, 2008)

R= Environmental Compensation factor, which may be taken as Rs. 30,000.
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Ahnéxure No~9

Report of Principal Secretary, Urban Development Department,
Govt of Uttar Pradesh for compliance of order of Hon’ble Tribunal
dated 27.9.2019 in OA No. 985/2019 and OA No. 986/2019

1. This report is being filed in pursuance of order dated 27.09.2019 in QA 985 /2019
and OA 986/ 2019 by Hon'le NGT. It is submitted that the trunk sewer on which
the work of cleaning, lining and rehabilitation was under execution is the main
sewer line of Kanpur. This sewer line | has no parallel alternate line for 2.1
kilometers connecting to Main Pumping Station. This line is more than 100 years
old and is in critical stage for repairs and rehabilitation. If it fails or gets damaged, it
will have catastrophic impact on environment, which will be difficult to manage in
absence of alternate sewer line for this stretch. In rainy season the flow and quantity
in river mitigates to a large extent the pollution level and the Guidelines issued by
the NMCG on the subject of bio-remediation also mentions that in rainy season bio-
remediation is not very effective. The above work is being done under Kanpur
District-1 project sanctioned by the NMCG, which has completion date of
16.08.2020, so no other rainy season could have been availed of for the work. In
view of above prevailing circumstances, the Executing Agency, Jal Nigam was
directed to complete the work by 15.09.2019 vide letter dated 08.08.2019.

2. That, Hon’ble NGT in the matter OA No. 985/2019 and OA No 086/2019 in Re
M.C.MehtaVs Union of India, had issued various directions for compliance by
various stakeholders vide its judgement dated 13% July 2017 in respect of 86 drains
falling in River Ganga or its tributaries Rivcr Ram Ganga, River Kali East and River
Pandu in its stretch from Haridwar D/S to Unnaq (Segment B Phase-1 of R. Ganga).
Vide para 182.1.3 of general directions of the said judgement of NGT, the following

direction was also specified:
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‘All the directions contained in this judgement and more,
particularly, in this part shall be carried out and implemented
within the time frame specified under those directz'bn.s:. Wherever
the directions relate to submissions of plan of the project/DPR
the same shall be submitted to the Tribunal within six weeks
from the date of the pronouncement of this judgement. The
works identified and directed in this judgement must commence
within four months of the order of the Tr;'bunal and construction
of STP/CETP or installation of any other anti-pollution devices,
laying of pipeline should be completed positively within two
years from the date of pronouncement of this judgenjzenr. Every
authority, e, State Government, NMCG and all other
departments of the Government and local authorities shall
ensure compliance of this direction without delay and defauli. In
the event any extension of time is required, they shall file an
application before the Tribunal for that purpose well in

advance.’

3. That Hon'ble Tribunal was pleased to constitute an implementation
committee headed by Hon’ble Justice {Retd.) ArunTandon vide order

dated 6.8.2018 to monitor and oversee the implementation of the

Judgment of Hon’ble Tribunal dated 19.7.2017.

. That upon considering the report of Hon’ble implementation
Committee dated 25 Sept 2019 and 26 Sept 2019 in the matter listed
as OA 985/2019 and OA No 986/ 2019 In Re : Water Pollution by

Tanneries at Jajmau, Kanpur, Uttar PradeshWith Re : Water Pollution
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at. Rénia, Kanpur Dehat&RakhiMandi Kanpur Nagar,Uttar Pradesh

was pleased to interalia pass following direction on 27.09.2019:

i, The Chief Secretary, UP, may forthwith ensure steps for
supply of drinking water to the residents in the
affected area, apart from taking other remedial
measures in the light of report of Justice Tandon in
respect of Rania, Kanpur Dehat and RakhiMandi,
Kanpur Nagar, around the area of Chromium dump
and earlier orders of this Tribunal.

ii. The Chief Secretary, UP, may ensure that untreated
sewage is not discharged in River Ganga and
pending a permanent solution, at least temporary
arrangement by way of phytoremediation, bio-
remediation or any other technology is done to
disinfect/treat water before the same is discharged
into the River Ganga.

ii. The Chief Secretary, UP, may initiate necessary
action against the Principal Secrelary, Urban
Development, UP, U.P. Jal Nigam, State PCB for their
illegal action in permitting discharge of untreated
sewage and effluents directly into River Ganga.

iv. A compliance report may be filed in the matter within

one month by email at judicial-ngt@gov. in.
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v. The CPCB may furnish its report to this Tribunal with
all relevant details before the next date.
5.  That the above said order was passed by Hon’ble Tribunal without -

issuing any notice to the Department of Urban Development,

Government of Uttar Pradesh.

6. That the Hon’ble Tribunal was pleased to observe the following in
para 16 -18 of the order dated 27.9.2019 before passing the .

directions as already mentioned above at para 4.

“16. As already observed by this Tribunal including in the order
dated 14.05.2019 that River Ganga being National j?iver with
distinct significance for the country, even a drop of pollution
therein is a matter of concern. All the authorities have to
be stringent and depict zero tolerance to the pollution of
River Ganga. Wherever STPs are not operating, immediate
bioremediation andfor phytoremediation may be
undertaken if feasible. To avoid procedural delay of tender
processes, etc. specifications and norms for undertaking such
activities may be specified in consultation with the. CPCBE as
was earlier directed in our order dated 29.11.2018.
Performance guarantees may be required to be furnished for
ensuring timely performance, It needs to be ensured that setting
up of STPs and sewerage network o be completed and carried
out so as to auvoid any idle capacities being created.

Performance guarantees may be taken for preventing such

defaults.
-6l-
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17. Wherever the work has not commenced, it is necessary that
no untreated sewage is discharged into the River Ganga.
Bioremediation and/or phytoremediation or any other
remediation measures may start as an interim measure
positively from 01.11.2019, failing which. the State may be
liable to pay compensation of Rs. 5 Lakhs per month per drain
to be deposited with the CPCB. This however, is not to be taken
as an excuse to delay the installation of STPs. For delay of the
work, the Chief Secretary must identify the officers responsible
and assign specific responsibilities. Wherever there are
violations, adverse entries in the ACRs must be made in respect
of such identified officers. For delay in setting up of STPs and
sewerage network beyond prescribed timelines, State may be
liable to pay Rs. 10 Lakhs per month per STP and its
network. It will be open to the State to recover the sa?d amount

from the erring officers/ contractors.

18. With regard to works under construction, after 01.07.2020,
direction for payment of environmental compensation of Rs. 10
lakhs per month to CPCB for discharging untreated sewage in
any drain connected to river Ganga. or its tributaries and Rs. 10
lakhs per month to CPCB per fncomp!ete STP and its sewerage
network will apply. Further with regard to the sectors where
STP and sewerage network works have not yet st_arted, the
State has to pay an Environmental Compensation of Rs. 10
lakhs per month after 31.12.2020. The NMCG will also be

equally liable for its failure to the extent of 50% of the amount to

.62-
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be paid. Till such compliance, bioremediation or any other

appropriate interim measure may start from 01.11 .2019.7

5. That it is further humbly submitted that the work of desilting /

cleaning/ restoration of 2100x2300 mm dia. trunk sever of British era
was required to be undertaken by UP Jal Nigam for proper and
complete compliance of the judgment of the Hon’ble Tribunal dated
13.7.2017 in the matter of OA 200/2014 in relation to segment 1B

(Haridwar D/S to Unnao) stretch of river Ganga.

6. That 2104 m of the trunk sewer,under operation & maintenance by

Kanpur Jal Nigam, required to be desilted/ cleaned/ restored which is
connected to the cluster of STP’s at Jajmau (Total Capacity 205
MLD),passes through very congested localities ofJajmau area of the
city. It is }aid at an average depth of about 6 m below the ground level
and in present condition is able to carry only about 100 MLD sewage/
sullagefor want of desilting/ sewer restoration to the said cluster of
STP’s of 205 mld total capacity operated and maintained by UP Jal
Nigam on behalf of Kanpur Nagar Nigam. This stretch of 2.1 km of
5300 mm — 2100 and 1600 mm dimension trunk sewer is brick lined
sewer and there is no parallel network to it leading to MPS. So,
diversion of sewerage through other ﬁne to STP is not possible. The
brick sewer line was damaged at several places due to corrosion which
led to its frequent damage. This main sewer line has also been
damaged by tanneries there by mixing industrial waste in domestic
waste photograph attached (Annexure-1).This also led to mixing of

tannery effluent with domestic sewage, which not only increased the
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8.

load for treatment on STP, but also made the treatment less effective.
This also led to mixing of chromium in sewage water rendering the
sludge unusable and harmful for the agricultural fields. These
éircumstances made the repair and rehabilitation of trunk sewer
absolutely necessary. The said desilting/sewer restoration works
requiredstopping/bye-passing of the existing flow of
sewage/ sullagetemporarily.This work will ensure utilization of trunk
sewer to its full capacity and carry uninterrupted / 1..1nhindered flow of
205 MLD being tapped from various drains and sewerage network for
proper treatment in the STPs as per the judgment dated 13.7.20 17.
The UP Jal Nigam examined and found that laying of bypass sewer to
carry existing discharge coming in to the said trunk sewer during de-
silting/ restoration work of sewer was not technically feasible due to
ground conditions in said heavily congested area. A Copy of the map
of the trunk sewer and its surrounding area is enclosed herewith as
Annexufe 2 to explain the technical non viability of laying bye-pass
sewer temporarily.to carry about 100 mld discharge. Keeping in view
that generation and discharge of sewage was not stoppable at source,
the Nigam had to consider other options.

Bio remediation of the drain through which the discharge of sewage/
sullagewas proposed to be discharged during trunk sewer desiltingwas
also considered by UP Jal Nigam in the light of the order of hon'ble
tribunal dated 19.5.2019. A request accordingly I' was sent to the
vendor for bio remediation of the proposed diverted discharges during

August/ Sept 2019. However, the vendor for said technology
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expressed an opinion that due to high volume, high velocity, high
turbulence and very high dilution level conditions in the drains and
consequent non availability of necessary retention time during said
period falling in monsoon season, the bio remediation would not be
effective. A copy of the letter dated 30.07.2019 of the vendor for Bio-
remediation in reference to the meeting held on 25.07.2019 on the
subject between U. P. Jal Nigam official and Vendor is enclosed
ﬁerewith as Annexure- 3. It is pertinent to mention here that the
“Revised Monitoring Protocols for In-situ bioremediation for drain
treatment issued on 22.04.2019 also mentions at Para -5 that “Since
during Monsoons, natural flow is available in abundance so, the
projects proponent shall not carry out any intervéntion during the
Monsoon season i.e. 1st July to 30, September...”. A copy of above
Protocol is at Annexure-4,

9. That in the aforementioned circumstances the only viable option
available to UP Jal Nigam was to allow the discharge of

sewage/sullage in the drain directly into the River for limited period

August- Sept 2019. During monsoon period natural. conditions helped
in minimizing/avoiding any damage to aquatic environment of river
Gangadue to unavoidable discharge of afore mentioned
sewage/sullage.The rainy season is the best time for undertaking this
work as there is high discharge in river. The proposal was accordingly
made to the Competent Authority in the Government and same was

duly considered and approved by the Competent Authority in larger

-5 -
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10.

public and environmental interest and for sincére compliance of
directions of Hon’ble NGT. The above decision of the Competent
Authority was then 'conveyed by Principal Secretary, Urban
Development Govt of U.P cum Project Director, SPMG to the Jal Nigam
for work of rehabilitation. UP Pollution Control Board was also notified
accordingly. Copy of the order of Principal Secretary dated 8.8.2019
and letter sent to UPPCB dated 10.8.2019 are enclosed herewith as
Annexure S.

About 12times dilution was available to the river water during
monsoon period when the said trunk sewer desilting / restoration
work was under taken as compared to lean season as per river flow
data obtained from Barrage Construction Division-II, U.P. Irrigation
Department, Kanpur. A copy of said river flow data for the months of
Jan 2019 to Oct 2019 is enclosed.An approximate computation on the
basis of average discharge of sullage and sewage stopped from
entering trunk sewer during desilting/ rehabilitationt and its quality in
terms of BOD as measured earlier, show that ganga water class would
remain unchanged as C class despite the said flow of about 100 mld
entering river without any treatment temporarily. A max BOD level
increase in Ganga water is assessed to be in the order of about 0.08 to
0.22mg/l from August 2019 to October 2019.1t is pertinent to add
here that since the work of desilting of trunk sewer is an ongoing
exercise, the time allowed for completion of same as per order of

Hon’ble Tribunal was available till June 2020 and bio remediation of
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11.

12.

13.

drains was required to be ensured only since 1 Nov 2019 as per order
of Hon’ble Tribunal dated 19.5.2019.

CPCB has suggested to Hon’ble Tribunal in the matter of OA
673/2018 that “as against titne line laid down by this Tribunal, longer
time line may be required where infrastructure has to be set up and
where no infrastructure was possible, the polluted river stretches be
diluted by using fresh water, preventing disposal of waste or adoption
of bio remediation provision of green bridges/ proper O&M etc of
existing STPs, ensuring proper disposal of STP sludges, ODF etc.”

A copy of river water quality data for river Ganga at Kanpur as per
UPPCB website is enclosed herewith as Annexure-6.

As per the report ‘National status of wastewater generation &

treatment’ compiled by ENVIS Centre on Hygiene, éanitation, sewage |

treatment system and technology on the basis of replies to the
Parliament Quéstion and the report prepared by CPCB upto 2016, on
all India basis 61754 MLD scwage is generated and the sewage
‘.creatment capacity 22963 MLD established which is 37.18 % only. As
regards Kanpur 414 MLD sewage treatment capacity is available in
Kanpur 58 MLD will be functional uptoMarch-2020 and 30 MLD
capacity is proposed to be added in coming projects upto December-
2021. Thus presently 414 MLD sewage capacity is available against
490 MLD sewage generationwhich is 98.5% out of which 300 MLD is

being utilized. A copy of the status report is enclosed herewith as

.67.
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14.

15.

16.

UP Jal Nigam has been directed to prepare piped water supply scheme
for RakhiMandi area. The DPR has been submitted to the State Govt
for sanction and release of funds. The works would be completed
withintwo months from date of sanction and release of funds.

That during trial and commissioning of 43 MLD STP at Jajmau,
Kanpur, it was observed that the STP is not able to meet prescribed
effluent parameters. Primafacie, equipment installed by the contractor
were found malfunctioning beside other technical defects. Therefore,
the contractor has been black listed and his security deposit has been
forfeited. At the cost of said contractor, rectiﬁcatioﬁ work has already
been awarded to other contractor as per procedure and the work to

make STP fully functional to meet prescribed effluent standards is

scheduled to be completed by March 2020. A copy of the order for

black listing the contractor and forfeiture of his security money along
with copy of letter of award of work to different contractor is enclosed

herewith as Annexure 8.

Regarding supply of potable water in Rania and . Rakhi Mandi, an

order has been issued for supply of water through tanker in Rania and

for Rakhi Mandi there is a pipe line of potable water. For Rakhi Mandi,
which is in urban area, a pipe carrying portable water reaches their
carrying the portable water from a tube well in adjacent area. To
augment the portable water supply by providing portable water from
surface source treated water in houscholds of the area an estimate of
Rs. 46.59 lac has heen approved and funds released to the M.D. Jal
Nigam vide order dated 22.10.2019. A copy of the same ‘is at
Annexure -9.

(Manoj Kumay Singh)
Principal Secretary, Urban Develepment
Government of Uttar Pradesh.
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National Mission for Clean Ganga

V-174£2014~15/414/NMCG ' Date:22/04/2019.

To.

© Project Directar, SMCG - UP,
§34, Bapu Bhawan, Sachivalys, '
Lucknow, 226001

Subjeet: - Revised Mouitoring Pratocols for bioremediation Pilot Projects — rcgarding
Sir,

This has reference to the earlier issued Moniloring Frotocols issued vide lctter
dated 25/09/2018. However, it was observed that in some cases, the cost of
monitoring was quite high to the cost of project, This has necessitated to rationalize
the Monitoring cost to ressonable levels. Please find enclosed the revised .
Menitaring Protocols for bioremediation Pilot Projects and shall come into force
with immediate effect. .

Regards / .
M’ a
At ol

D. P. Mathuria
Execulive Director, NMCG )

W

Copy for information to:

Director, MNNIT, Allahabad
Director, AMU, Aligarh

Director, [[T BHU, Varanasi
Concerned - Project Proponents
PSto DG, NMCG

ES to ED (Finance)

e N

gL, (oA wemm, T R oF e Harer, WIRT W@ & sl Py wawd)
I e, A SIS e R, $R e, ¥ el - 110002
NMCG, {A Registered Saciety under Minisiry of Water Resources, River Development & Ganga Rejuvenation, Go  »f ndia]

First Floor, Major Dhyan Chand National Stadium, India Gate, New Deihi-110002
e Ph: 011-23072900, 230721?01 -
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V-174/20)4.1544 14/NMCG

National Mission for Clean Ganga
Ministry of Water Resources, Rjver Development & Ganga Rejuvenation

Subjeet- Revisegd Monitoriig Protacols for in- sjty bio-remediation projects for drain
treatment,

NMCG funds in-sity bio-remedlation projects for drajn treatment for a period of one year (1 month
free demonst:atiqn *+ 11 months), These projects are hundred pereent centrally funded and shall be
monitored by Third Party Technical institutes like IITs, NITs and Institutes of repute. The
Menitoring protocols were communicated vide [etter dated 25/09/2018. It was observed that the
cost of efficacy monitoring to project cost were high in cases where the praject cost proposed by
the project proponent was low or cases where the flow. in the drain were small, which required

maodification of the monitoring protocols. A revised monitoring protocol is being issued hereunder
will be effective with immediate effect and will supersede the earlier Monitoring protocols issued,
Revised Monitoring Protocols for iy. situ bio—reﬁediation projects for drain treatment
1. Water quality pbarameters , _
S.No. | Parameters ’ Out flow Reduction/ Out flow Reduction/ _’
Values (at the-end of Values (beyond ria]
trial period)” period)*
1 2 3 4
1. BOD;, 27 <=30 mg/1 or 40% <=30mg/l or 70%
(Biochemical reduction in the BOD reduction in the BOD
Oxygen Demand) load Value from the initial | load value from the
of filtered samplie reading (whichever is initial reading
) lower). (whichever is lower),
2, COD (Chemical <= 130mg/1 or 40% <= 150mg/! or 70%
Oxygen Demand) | reduction in the cop teduction in the COD
of filtered sample Load value from the Load value from the
M initial reading (whichever initial reading
is lower). (whichever is lower),
3. T8S (Total <=100mg/1 or 40% <=100mg/1 or 70%
Suspended Solids) | reduction in the TSS load | reduction in the-T‘SS‘load ‘
. value from the initial value from the initiaf
reading (whichever js reading (whichever is -
lower), lowep), |
4. pH 6.5t 9.0 6.5109.0 . i
1 - T - B" - Scanned by CamScanner
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”Nntql:- The ageney shall be given waork ordey for 11 months

Rost Tree trial period only in
case the effiency of treatment i fulfilled a5 pe

I above standaydg (as per column 3),

"Note 2:- During the 11 months j.e be
is beyond the limits mentioned in the
during the peri

yond free trial period, if any of the above parameters

table, the agency shall not be liable for any payment
od of noncompliance of the standards (as per column 4),

_ i
2. Flow & water quality measurements i

) Flow reported. in the drajp exhibit considerable seasonal variations, therefore, the flows
measured by an apprapriate and approved scientific technique (viz V-Notch/ Weir etc to
be installed by agency) shall be adopted as flows in the drain. The same shall be used for ’
management of the project including all payments towards treatment under. the project,

i) Forthe purpose of flow assessment, following seasonal period shall be considered:

a. Pre- monsoon summer period (Apri] —-Jung)
. « izq

b. Post monsoon peried (October — Decerﬁber)é“

¢. Lean flow period (J anuary — March),

iii} Suitable flow measuring techniques viz., V noteh, \'»elccity ared method or any other '
appropriate scientific technique as approved by the representative of NMCG shall be
adopted at flow monitoring locations specific to each project/drain. Necessary civil works

without compromising the concern of back flocding, if any, will have to be undertaken by
the agency,

* Flow measurement — flow shall be measured daily by the project proponent. A proper ;
log book for the measured flow shall be maintained by the agency and pictures of the Cd
treatment process as well as flow measurement structure shall be uploaded on BhL.wan
Ganga app at least three times a day (at (0,00 AM, 130 PM & 5 PM), Input received
through Bhuvan Ganga App shall be considered for validation purpose only. The TP] shall
also take flow measurement readings while collecting the water quality samples,

iv) Water Quality Assessment — Third Party Inspection (TPI} agency shall be assigned. as {
per the location of the drain, The assigned TPI shall take samples a:s per fol]owm-g .
sampling frequency based upon flow in the drain: The .sample collection and analysis
charges with the prescribed frequency are also mentioned in the tables below, The cha.rgcs
are inclusive of sample collection a5 weli as analysis charges based on the CPCB notified
water analysis charges and are exclusive of any other charges.
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Project Stage Sampling Total Sminple collection
frequency samples | and analysis
charges* (In Rs.)
Before Start of 5 days, two 10 1960/- (for

Demonstration/ Free Trial

location, daily
sampling, (5*2)

analysis) + [400/-
(sample collection)
= 26600/- for base

line determination

During defmonstration/
Free Trial {One Month)

2 samples, two
location, weekly
(2*2*4 weeks)

16 1960/~ {for |
analysis) + 1400/«
(sample collection)

=42560/-

The frequency of sampling ma
is established in the drain duri

¥ be regulated based on the gctual flow
ng the free trial period in following manner:;-

in the drain once the efficacy

v gt ——

S. Project Stage Sampling %" [Total | Sample coliection

No. frequency samples | and analysis

' charges*

3.1 For 11 months of treatment One sample at |22 1960/- (for
once the efficacy of fhe | outlet (only), once analysis) + 960/-
demonstration . is | in fifteen days (sample collection)
established and Flow is less (2 fortnights *]] = G4240/-
than or equal to I0MLD | months) _ '

3.2 For 11 months of treatment | One sample at | 48 1960/- (for
once the efficncy of the | outlet {only), analysis) + 960/-
demonstration is | weekly (sample collection)
established and Flow is (1*48) = 1,40,160/~
between 10 & 50 MLD _ '

33 For 11 months of treatment | One sample at 2 [ 96 1960/- (for
once the efficacy of the | location, weekly analysis) + 1400/-
demonstration ' is [ (1*2*48 weeks) (sample collection)
established and Flow is =2,55,360/-
between 50-150 MLD

34 | For 11 months of treafment | | sample, two 192 1960/- (for _
once the efficacy of the | location, twice a analysis) + 1400/-
demonstration Is | week (2¥2*48 (sample collection)
established and Flow is | weeks) =5,10,720/-
above 150 MLD

B

&
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The TP1 shall collect samples in presence of technology provider or as approved by representative

of NMCG.

3.

Location

Water Semples shall be collected at starting point and end point in case of two samples -

have to .be collected and at the end point in case of only one sample is to be collected. The
suggestive start and end points shall be gs described in graphical representation (Annexure
- 1)..Also, the actual starting point and end point of the monitoring will be decided during
the site visit of the monitoring committee constituted by NMCG/ SPMG, '

Flow shall be measured at end point. The agency shall carry out a regular flow monitoring. -

The TPI shall also take flow measurement readings while coliecting the water quality
samples.

Monitoring cost

The cost of the sample collection and analysis has been calculated and mentioned in the
tables above, However, Transportation charges, Administrative charges and the Taxes as
applicable shall be payable separately on actuzl basis. Administrative charges, if any, shall

be communicated to NMCG beforehand for apfroval. No honorarium or any other charges -

EX

)

will be admissible.
Billing of the project by project proponent
» The project proponent shall raise monthly bills to the TPI by 7* of every month,
The bills are to be verified / certified by the TPI institution for correctness of flow
and water quality standards and be submitted to SPMG for payment.

* To avoid any apprehension of manipulation in intervening reach between Start-

point and end point, TP] may, based on merits and field inputs, collect two or more
number of samples at any two or more random locations in between this reach with

permission/ directions of SPMG. Any abnormal observation from these samples -

shall be duly considered by TPI in its report to SPMG or its representative, SFMG
may appropriately consider such observations while release of payment.
Since during monsoons, natural flow is available in abundance so, the projects

proponent shall not carry out any intervention during the monsoon season 1., T

July 1o 30" September, Interventions, if any, during this period, shall only be
cartied out only afier approval of representative of NMCG.,

The trial period, usually one month, is for the agency to prove the efficacy of its
proposed technology. SPMG shall not entertain any bills raised by the agency
during the free demonstration period (i.e., trial period).

Sampling Method:- Grab sampling or as approved by representative of NMCG,
Sampling start date:- 5 days continuous sampling at minimum two locations (at
least on starting point and end point) sha!l be carried out by the TPI prior to start of
demonstration to obtain the baseline data for all seasons. This exercise shall be
carried out by TPI preferably within 15 days of start of respective season.
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* Apgency shall ensure that any poilution load zrising due to variation in discharge
from industry (sugar or distiliery or any other industry) is taken care to meet the
acceptable quality parameter as per the protocol.

* Scavenging and cleaning of drain area by ensuring the garbage, floating matter,
debris and vegetation shall be cleaned from the drain and be transported to the o
nearest collection site of respective ULBs. The cleaning of accumulated solid waste
shall be carried out regularly by the agency, Also the reports of solid waste collected
ete shall be maintained by agency and communicated to SPMG/ NMCG,

* The Agency shall carry out Public awareness programme to educate the {ocal

- residents about canses and effects pollution through involvement of local

educational institutes and public figures. The agency shall share the reports of such
events to SPMG/ NMCG and TP, with relevant pictures, on manthly basis.
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Monthwise Average Parameter for River Ganga

T '_"'_ﬁﬁ.;-’?::;‘;'-'_""f-""‘? RS

Month Location Average Parameter of River Ganga
DO BOD TC
March u/s 9,35 3.07 4125
D/s 8.7 3.85 30000
April u/s 8.04 4.4 5640
D/§ 6.84 5.08 27000
May u/s 7.52 4.2 6125
D/s 6.67 4.2 39750 i
June u/s 737 | a8 . 5825
D/S 607 | a3s 27750
July U/s 5.06 3.02 4060
D/S 5,28 4.92 38600
August u/s 640 2.45 3975
D/S 5.25 435 48500
September | (/s 5.32 21 . 4374
b/ 2.95 49250
Decfa
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